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To

Appettant as per address in table betow

Respondent as per address in table below

Final Order No. A/70514/2017-SMIBR] dated 19/05/2017

Lam directed to transmit herewith a certified copy of order passed by the Tribunal under section 35-C(1) of the
Central Kxcise and Salt Act, 1944,
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Name and Address of
Respondent
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11 The ICFAT society, 52, Nagarjima Hill,Punjagutta Hyderabad.-500082

12 M/S Knowledge Processing P, Eid.(taxmanz:gementEndia,com),l-‘l?n] 9,15t Floor,Cross River Mall,CBD
Ground,Near Karkardooma Court,Delhi- 1100372
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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. 1

APPEAL NoJ/1187/2008-EX{SM]
(Arising out of Order-in-Appeal No. 102-CE/APPL/ANP2008  dated

28/02/2008 passed by Commissioner of Central Excise & Customs
{Appeals). Ranpur)

Commissioner of Central Excise, Kanpur Appeliant
Vs,

M/s Ireon Internationat Lid, Respondent
Appearance:

Shri Pawan Kumar Singh, Supdt (AR) for Appettant
None. for Respondent
CORAM:

Hon'ble Mr. Anil Choudhary, Member {(Judicial)

Date of Hearing : 19/05/2017
Date of Decision 19/05/2017

FINAL ORDER NO.. 7] 451%/22@1%:m

Per: Anil Choudhary
The present appeal is filed by the Revenue against Ovder-
in-Appeal No. 102-CE/APPL/KNP/2008 dated 28/02/2008 passed by

Commissioner of Central Excise & Customs (Appeals), Kanpur,

2. As the amount in dispute is less than Rs.10lakhs.

Accordingly, Appeal is dismissed, under litigation policy.
(Dictated in Court)

-Sd/-
s (ANIL CHOUDHARY)

e\? Member (JUDICIAL}
SV o

]
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